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THE GAUHATI HIGH COURT AT GUWAHATI
(HiGH COURT OF ASSAFI, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC. vtt-751 L99813339/A
Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Couft,
Guwahati.

Shri Thaneswar Kalita,
Member, MACT, ph
Cachar, Silchar. ,

Dated Guwahati, the )4 ttay,2022

Commuted Leave along with permission to leave headquarter.

Your Letter No. SMACI/14/I15126lDated the 21$ May,2022.

Sir,
With reference to your letter on the subject cited above, I am directed to

inform you that you have been granted commuted leave for 26 days from 3O.O5,2022
to 24,06,2022 along with station leave permission from the evening of
30.05.2022 till the morning ot 27.O6.2O22 (prefixing 28.05.2022 & 29.05.2022 and
suffixing 25.06.2022 e.26.06.2022), subject to submission of your leave application in
prescribed format along with Leave Admissibility Report from the office of the principal

Accountant General (A&E), Assam, Guwahati. Further, you have been asked to hand over
the charge of your Court and office to the District & Sessions Judge, Cachar, Silchar and in
his absence to the next senior most ludicial offlcer at the station before proceeding on
leave.

Yours faithfully,

sl-

Memo NO.HC.Vll-7s I L998 I 3340-3341-3342/A, dated

Copy to:-

JT. REGTSTRAR (VIGILANCE)

a4- at -?PzL

L The Prlncipal Accountant General (A&E), Assam, Guwahati, for inFormation.

2. The District & Sessions Judge, Cachar, Silchar.

JThe Project Manager, Gauhati High Court, Guwahatl.
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